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 tal  for  the  last  year.  Similarly,  the  minimum

 support  price  of  soyabean  (black)  has  been

 increased  by  Rs.  15  per  quintal  and  fixed  at

 Rs.  275  per  quintal  for  the  1988-89  season.

 Likewise,  the  minimum  support  price  for

 sunflowerseed,  an  upcoming  oilseed  crop,
 has  been  increased  by  Rs.  60  per  quintal
 and  fixed  at  Rs.  450  per  quintal  for  1988-89

 season.

 For  the  basic  variety,  H-4  in  the  long
 and  superior  long  stabple  group  of  cotton,
 the  minimum  support  price  shall  be  Rs.

 600  per  quintal  which  marks  an  increase  of

 Rs.  50  over  the  previous  season.  For

 F-414/H-777  variety,  the  minimum  price
 shall  be  Rs.  500  per  quintal.  Not  only  is

 this  price  higher  by  Rs.  60  per  quintal  over

 the  corresponding  price  of  the  previous
 season,  but  is  also  higher  by  Rs.  15  per

 quintal  than  that  recommended  by  the

 Commission  for  Agricultural  Costs  and

 Prices.  This  has  been  done  to  remove  va-

 rietal  imbalance,  particularly  between  de-

 mand  and  supply  for  medium  staple  cotton

 varieties  and  to  provide  sufficient  cotton  to

 the  exporters  of  cotton  and  cotton  yam.

 The  Cotton  Corporation  of  India  will

 undertake  price  support  operations  in  all

 cotton  growing  States,  except  Maharashtra,
 in  case  market  prices  tend  to  fall  below  the

 level  of  the  minimum  support  prices  fixed

 by  the  Government.

 1  am  sure  the  incentives  offered  by  the

 Government  in  terms  of  substantial  in-

 creases  in  procurement/minimum  support

 prices  will  enthuse  our  farmers  to  achieve

 the  desired  increases  in  productivity  and

 production  of  both  food  crops  as  well  as

 oilseeds  and  cotton.

 12.07  brs.

 ELECTION  TO  COMMITTEE

 [English]

 Central  Advisory  board  of  Education

 THE  MINISTER  OF  HUMAN  RESOURCE

 DEVELOPMENT  (SHRI  P.  आ.  NARASIMHA

 RAO):  On  behalf  of  Shri  Laliteswar  Prasad

 Shahi,  |  beg  to  move:

 MAY  4,  1988  BA.C.  Report  -

 "That  in  pursuance  of  paragraph  5(b)  of
 the  Ministry  of  Human  Resource  Devel-

 opment  (Department  of  Education)
 Resolution  No.  F.1-2/85-PN.2,  dated
 the  10th  April,  1986,  the  members  of
 this  House  do  proceed  to  elect,  in  such
 manner  as  the  Speaker  may  direct,  one
 member  from  amongst  themselves  to
 serve  as  a  member  of  the  Central  Advi-

 sory  Board  of  Education,  subject  to  the
 other  provisions  of  the  said  Resolution
 vice  Shri  ।.  Namgyal  resiged  from  the
 Board.”

 MR.  DEPUTY-SPEAKER:  The  question  is:

 गा  in  pursuance  of  paragraph  5(b)  of
 the  Ministry  of  Human  Resource  Devel-

 opment  (Department  of  Education)
 Resolution  No.  F.1-2/85-PN.2,  dated
 the  10th  April,  1986,  the  members  of
 this  House  do  proceed  to  elect,  in  such
 manner  as  the  Speaker  may  direct,  one
 member  from  amongst  themselves  to
 serve  as  a  member  of  the  Central  Advi-

 sory  Board  of  Education,  subject  to  the
 other  provisions  of  the  said  Resolution
 vice  Shri  ।.  Namgyal  resigned  from  the
 Board.”

 ।

 The  motion  was  adopted

 12.08  hrs.

 BUSINESS  ADVISORY  COMMITTEE

 [English]

 Fifty  Fourth  Report

 THE  MINISTER  OF  PARLIAMENTARY
 AFFAIRS  AND  MINISTER  OF  INFORMA-
 TION  AND  BROADCASTING  (SHRI  H.  -
 BHAGAT)  |  beg  to  move:

 “That  this  House  do  agree  with  the

 Fifty-fourth  Report  of  the  Business  Advi-

 sory  Committee  presented  to  the
 House  on  the  2nd  May,  1988.”

 MR.  DEPUTY-SPEAKER:  The  question  is:

 “That  this  House  do  agree  with  the

 Fifty-fourth  Report  of  the  Business  Advi-


